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THE UTTAR PRADESH MUNICIPALITIES, NOTIFIED AREAS AND
TOWN AREAS (ALPAKALIK VYAVISTHA) ADHINIYAM, 1994

[U.P. Act No. 8 of 1994]

AN
ACT

to provide for certain temporary arrangements for the administration of certain
Municipalities, Notified Area and Town Areas of the State

It is hereby enacted in the Forty-fifth Year of the Republic of India as follows:-

Short title 1. (1) This Act may be called the Uttar Pradesh Municipalities, Notified Areas and
Town Areas (Alpakalik Vyavastha) Adhiniyam, 1994,

(2) It shall be deemed to have come into force on January, 1994.

Temporary 2. (1) With effect from the 19" day of January, 1994, the provisions of the U.P.
provisions Municipalities Act, 1916 (U.P. Act No. 2 of 1916) hereinafter in this section
regarding ad- referred to as the said Act, shall until May 31, 1994 or until the reconstitution

ministration of of the Municipal Boards under the provisions of the said Act, whichever is

x]gn&?ﬁ:g&es earlier, have effect in relation to the Municipalities specified in Schedule 1
Areas subject to the following provisions, namely:-

(a) notwithstanding anything in the said Act, all members of the
Municipal Board including the president shall cease to hold their respective
offices;

(b) all powers, functions and duties of the Municipal Board, its President
and committees shall be vested in and be exercised, performed and discharged
by the District Magistrate, and the District Magistrate [including the person or
authority to whom the District Magistrate delegates his powers under sub-
section (2) of section 4] shall be deemed to be the Municipal Board, its
President or the committee concerned, as the occasion may require.

(2) With effect from the 19™ day of January, 1994, the provisions of the said Act
shall until May 31, 1994 or until the reconstitution of the Notified Area
committee under the provisions of the said Act, whichever is earlier, have
effect in relation to each of the Notified Areas subject to the following
provisions; namely:-

(@ notwithstanding anything in the said Act, the President and all
members of the Notified Area committee shall cease to hold their respective
offices;

(b) all powers, functions and duties of the Notified Area Committee
and its president shall be vested in and be exercised, performed and
discharged by the District Magistrate, and the District Magistrate [including
the person or authority to whom the District Magistrate delegates his powers
under sub-section (2) of section 4] shall be deemed to be the Notified Area
Committee or its Chairman, as the occasion may require.
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[The Uttar Pradesh Municipalities, Notified Areas and Town Areas [Section 3-5]
(Alpakalik Vyavastha) Adhiniyam, 1994]

Temporary
provisions
regarding
administration
of Town Areas

Additional
Provisions

Repeal and
savings

3.

5.

(@)

(b)

@)

)

@)

(4)

@)

)

With effect from the 19" day of January, 1994, the provisions of the U.P.
Town Areas Act, 1914 (U. P. Act No. 2 of 1994), hereinafter in this section
referred to as the said Act shall until May 31, 1994 or until the re-constitution
of the town Area Committees under the provisions of the said Act whichever
is earlier, have effect in relation to the Town Area subject to the following
provisions, namely:-

notwithstanding anything in the said Act, the Chairman and all members of
the Town Area Committee shall cease to hold their respective offices;

all powers, functions and duties of the Town Area Committee and its
Chairman shall be vested in and be exercised, performed and discharged by
the District Magistrate and the District Magistrate [including the person or
authority to whom the District Magistrate delegates his powers under sub-
section (2) of section 4] shall be deemed to be Town Area Committee or its
Chairman as the occasion may require.

The provisions of this Act shall also apply where a Municipal Board, Notified
Area Committee or Town Area Committee had already been dissolved or
superseded under any other provisions of the relevant Act and such
dissolution or supersession was in force immediately before the 19" day of
January 1994.

Subject to any general or special orders of the State Government, the District
Magistrate may in respect of all or any of the powers conferred on him by
clause (b) of sub-section (1) or clause (b) of sub-section (2) of section 2, or by
clause (b) of section 3 delegate, subject to such conditions as he may think fit,
to impose, the powers so conferred, to any one or more person or authority to
be specified by him in that behalf.

The State Government may from time to time by notification make such
incidental and consequential order for the removal of any difficulty as may
appear to it to be necessary or desirable for any of the foregoing and
connected purposes.

Every notification issued under sub-section (3) shall, as soon as may be after
it is issued, be laid before each House of the State Legislature while it is in
session, for a total period of not less than thirty days extending in its one
session or more than one successive sessions, and shall unless some later date
is appointed, take effect from the date of its publication in the Gazette, subject
to such modifications or annulments as the two Houses of the Legislature may
during the said period agree to make so, however, that any such modification
or annulment shall be without prejudice to the validity of anything previously
done thereunder.

The Uttar Pradesh Municipalities, Notified Areas and Town Areas (Alpakalik
Vyavastha) Adhiniyam, 1977 and the Uttar Pradesh Municipalities, Notified
Areas and Town Areas (Alpakalik Vyavastha)) Adhyadesh, 1994 are hereby
repealed.

Notwithstanding such repeal anything done or any action taken under the said
Adhyadesh shall be deemed to have been done or taken under this Act as if
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this Act were in force at all material times.

[The Uttar Pradesh Municipalities, Notified Areas and Town Areas
(Alpakalik Vyavastha) Adhiniyam, 1994]

SCHEDULE -I

[See section 2 (1)]

[Schedule 1]

SI. No.

Name of District

Name of Nagarpalika

2

3

©~No o

AGRA

ALIGARH

ALMORA

AZAMGARH

MAU

BAHRAICH
BALLIA
VARANSI

Fatehpur Sikari
Achechnera
Shamshabad
Tundla
Etmadpur

Bah

Atrauli

Hathras
Skikandrarau
Khair

Almora
Bageshwar
Azamgarh
Mubarkpur
Maunath Bhajan
Nanpara

Ballia

Rasara

Bhadohi
Mughal Sarai
Ramnagar
Gopiganj
Banda
Chitrakoot Dham
Atarra
Nawabganj (Barabank)
Rudauli
Basti
Khalilabad
Tatari Bazar
Bansi
Aonla
Bheri
Faridpur
Nawabganj
Bijnor
Chandpur
Dhampur

. Nagina
Najibabad

9. BANDA

10. BARABANKI

UQ’N“<><E<C!"‘E/>.“Q'CO33._??‘._‘._'3<QTHCDC}_OCTQJ

11. BASTI
12. SISHARTH NAGAR
13. BAREILLY

= >Q = D® OO
TS ae Tho o

14. BIJINOR

x =
==

537
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[The Uttar Pradesh Municipalities, Notified Areas and Town Areas
(Alpakalik Vyavastha) Adhiniyam, 1994]

00.
Pp.

Nahtaur
Afjalgarh

[Schedule 1]

15.

16.

17.

18.

19.

20.

21.

22.

23.

24.

25.

BADAUN

BULANDSHAHR

CHAMOLI

DEORIA

DEHRADUN

ETAH

ETAWAH

FARRUKHABAD

FATEHPUR

PAURI GARHWAL

GHAZIPUR

aqg.
rr.

SS.
tt.
Uu.
VV.
WW.
XX.
yy.
ZZ.
daaa.
bbb.
CCcC.
ddd.
eee.
fff.
99g.
hhh.
i
i
kkk.
1

Kiratpur
Syohara
Sherkot
Noorpur
Haldaur
Badaun
Sahaswaan
Ujhani

Bilsi
Kakrala
Bisauli
Anoopshahr
Dibai
Jahangorabad
Khurja
Gulwathi
Syana
Shikarpur
Joshimath

Chamoli Gopeshwar

Deoria
Gaurabarhaj

mmm. Padrona

nnn.
000.

Ppp.

qqq.
rrr.

SSS.
ttt.
uuu.
VVV.

WWW.

XXX.
yyy.
Z77.
adaaa.
bbbb.
CCCC.
dddd.
eeee.
FFF.
999g.
hhhh.
i
il

Mussorrie
Rishikesh
Vikasnagar
Etah
Ganjdundwara
Jalesar
Kasganj

Soron

Aliganj
Marahra
Auraiya
Bharthana
Jashwantnagar
Chibramau
Kannauj
Gursahaiganj
Bindki
Fatehpur
Kotdwar

Pauri

Srinagra
Dugadda
Mohammadabad
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(Alpakalik Vyavastha) Adhiniyam, 1994]

kkkk. Jamania

[Schedule 1]

2.

3.

26.

27.

28.

29.

30.

31.

32.

33.

34.

35.

36.
37.
38.

39.

GHAZIABAD

GONDA

MAHRAJGANJ

HARDOI

HAMIRPUR

JALAUN

JAUNPUR

JHANSI

KANPUR DEHAT

KHERI

LALITPUR
MAINPURI
FIROZABAD

MATHURA

llll.  Modinagar
mmmm. Pilkhua
nnnn. Muradnagar
0000. Garhmukteshwar
pppp. Balrampur
gqqg. Gonda

rrrr. - Karnailganj
ssss.  Utraula

tttt.  Nautanwa
uuuu. Mahrajgangj
vvwv. Bilgarm
WWWW. Hardoi
XXXX. Pihani

yyyy. Sandila

zzzz. Sjahabad
aaaaa. Sandi

bbbbb. Mallawan
cccec. Charkhari
ddddd. Hamirpur
eeeee. Mahoba

fffff. Ratj

0999g. Maudaha
hhhhh. Jalaun

iiiii.  Kalpi

jiijj- Konch

kkkkk. Orai®

. Mograbadshahpur
mmmmm. Shahganj
nnnnn. Mauranipur
00000. Samthar

ppppp. Baruasagar
gqqqg. Chirgaon

rrrrr. Gursaraiganj
sssss. Ghattampur

ttttt.  Bilhaur

uuuuu. Pukhrayan
vvvvv. Golagokarannath

WWWWW. Lakhimpur

XXxxX. Mohammdi
yyyyy. Palikalan
zzzzz. Lalitpur
aaaaaa. Mainpuri

bbbbbb. Shikohabad

cceecc. Sirsaganj

dddddd. Kosikalan
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eeeeee. Brindaban

40. MEERUT Tffff. Baraut
09g994g. Sardhana
hhhhhh. Bagpat
[The Uttar Pradesh Municipalities, Notified Areas and Town Areas [Schedule 1]
(Alpakalik Vyavastha) Adhiniyam, 1994]
2. 3.
41. MIRZAPUR iiiiii. Chunar
42. SONBHADRA jilili- Robertsganj
kkkkKK. Ahraura
43. MORADABAD . Hasanpur
mmmmmm.  Dhanora
nnnnnn. Bilari
000000. Bahjoi
PPPPPP. Thakurdwara
gqgqgqq- Bachhraiun
44, NAINITAL rrrrrr. Haldwani-Kathgodam
$5SSSS. Ramnagar
tttttt. Kashipur
uuuuuu. Nainital
VVVVVWV. Jaspur
wwwwww.  Rudrapur
XXXXXX. Tanakpur
YYYYVY. Khatima
zzzz77z.Godarpur
aaaaaaa. Kichcha
bbbbbbb. Sitarganj
ccececcec. Bajpur
ddddddd. Bharwali
45, PRATAPGARH eeeeeee. Belapratapgarh
46. PILIBHIT ffFfff. Bisalpur
0999999. Pilibhit
hhhhhhh. Puranpur
47. PITHORAGARH iiiiiii. Pithoragarh
48. RAEBARELI jililij- Raebareli
kkkkkKK. Jais
49, RAMPUR . Swar
mmmmmmm. Bilaspur
nnnnnnn. Milak
0000000. Tanda
50. SAHARANPUR PPPPPPP. Deoband
dqqqqag. Manglaur
rerrrrr. Roorkee
SSSSSSS. Nakud
ttttttt. Sarsawan
uuuuuuu. Gangoh
51. SHAJAHANPUR VVVVVVV. Tilhar
wwwwwww. Jalalabad
52. SITAPUR XXXXXXX. Biswan

YYYYYYY. Khairabad
77777717. Laharpur



234

53.

[The Uttar Pradesh Municipalities, Notified Areas and Town Areas

TEHRI GARHWAL

(Alpakalik Vyavastha) Adhiniyam, 1994]

aaaaaaaa. Neemsar misrikh
bbbbbbbb. Mahmoodabad
cceecccc. Tehri

dddddddd. Narendranagar

[Schedule 2]

1. 2. 3.
54, SULTANPURF eeeeeeee. Sultanpur
55. UNNAO frffffff.Bangarmau

9999999g. Unnao
hhhhhhhh. Gangaghat
56. UTTARKASHI iiiiiiii. Uttarkashi
57. MUZAFFAR NAGAR J1ijjiij- Kairana
kkkkkkKKk. Shanli
. Khatauli]
mmmmmmmm. Kandhla
58. FAIZABAD nnnnnnnn. Tanda
00000000. Akbarpur
pppppppp.  Ayodhya
4999qqqq. Jalalpur
59. GHAZIABAD rreererer. Dadri
60. BULANDSHAHR SSSSSSSS. Sikandrabad
SCHEDULE -1
[See section 2 (2)]
Sl. No. Name of District Name of Nagarpalika

1 2 3

1. BAHRAICH 1. Bhinga
2. Rewti
2. BALLIA 3. Maniyar
4. Sikanderpur
3. BASTI 5. Maghar
4. GONDA 6. Tulsipur
5. MIRZAPUR 7. Chopan
6. MORADABAD 8. Sirsi
9. Naugawan Sadat
7. SAHARANPUR 10. Titri
8. TEHRI GARHWAL 11. Deoprayag
12. Muni Ke Reti
13. Kirti Nagar
9. PITHORAGARH 14. Lohaghat
10. CHAMOLI 15. Nand Prayag
11. ALMORA 16. Dwarahat
12. MIRZAPUR 17. Obra
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(Alpakalik Vyavastha) Adhiniyam, 1994]

[Schedule 3]

SCHEDULE -1l
[See section 2 (2)]
SI. No. Name of Town Area SI. No. Name of Town Area
1. Dayalbagh 43. Nizamabad
2. Fatehabad 44, Phoolpur
3. Jagner 45, Saraimir
4. Pinahat 46. Dadari
5. Swamibagh 47. Ghoshi
6. Khairagarh 48. Katghar (LalganjBilariaganj)
7. Kirawali 49. Bilariaganj
8. Besawa 50. Ajamatgarh
9. Vijayagarh 51. Maharajganj
10. Chharrah 52. Jiyanpur
11. Harduaganj 53. Mehnagar
12. Hasayan 54. Ekauna
13. Jalali 55. Jarwal
14. Kaudiyaganj 56. Risiabazar
15. Medu 57. Badagaon
16. Mursan 58. Bansdin
17. Dikhana 59. Sahatwar
18. Purdilnagar 60. Belthraroad
19. Sasni 61. Chakiya
20. Jattari 62. Gangapur
21. Iglas 63. Gyanpur
22. Bharatganj 64. Chandauh
23. Jhansi 65. Syedraja
24, Mau Aima 66. Kumhria
25. Phoolpur 67. Naibazar
26. Saraya Aqil 68. Ghosiabazar
217. Sirsa 69. Suriawan
28. Bharwari 70. Naraini
29. Manjhanpur 71. Rajapur
30. Handia 72. Baberu
31. Sirathu 73. Manikpur Sarshat
32. Lalgopalganj 74. Oran
33. Chayal 75. Matondh
34. Shankargarh 76. Bilsandabujurg
35. Karari 77. Tindawari
36. Ajhuba 78. Banki
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37. Kauranwa 79. Dewan
38. Amila 80. Dariabad
39. Atrouliya 81. Fatehpur
40. Kopaganj 82. Ramnagar
41. Doharighat 83. Satrikh
42. Mohammadabad go ha na 84. Tikaitnagar
[The Uttar Pradesh Municipalities, Notified Areas and Town Areas [Schedule 3]

(Alpakalik Vyavastha) Adhiniyam, 1994]

SI. No. Name of Town Area SI. No. Name of Town Area
85. Jaidpur 130. Aurangabad
86. Haidargarh 131. Bilaspur
87. Siddaur 132. Bhawan Bhadur Nagar
88. Mehdwal 133. Datari
89. Sohartgarh 134, Dankaur
90. Barhnibazar 135. Jewar
91. Hariharpur 136. Bugrasi
92. Fatehganj (East) 137. Kakod
93. Richha 138. Phasu
94. Sonthal 139. Rabupura
95. Shahi 140. Khanpur
96. Shishagarh 141. Jahangeerpur
97. Surayku 142. Narora
98. Meerganj 143. Kaptanganj
99. Fatehganj(West) 144, Rampur Karkhana
100. Shergarh 145. Rudrapur
101. Choratanda 146. Lar
102. Ghirianijabtakhan 147. Ramkola
103. Rithoura 148. Sevarhi
104. Visharatganj 149, Bhatpar Rani
105. Dewaraniya 150. Kushinagar
106. Faridpur 151. Salempur
107. Jhaloo 152. Bhatnibazar
108. Mandawar 153. Gauribazar
109. Sahanpur 154, Hata
110. Badhapur 155. Majhauliraj
111 Sahaspur 156. Khadha
112. Jalalabad 157. Doiwala
113. Alpur 158. Harbartpur
114. Dataganj 159. Amanpur
115. Gada 160. Awagarh
116. Gunnour 161. BILRAM
117. Islamnagar 162. Nidhoulikalan
118. Mundia 163. Mohanpur
119. Usehat 164. Patiali
120. Syedpur 165. Raja ka Rampur
121. Babarala 166. Sankit
122. Kunwargaon 167. Sahawar

123. Sarbuna 168. Bhargain
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124.
125.
126.
127.
128.
129.

Rudayan
Guladia
Kachla
Faizganj
Wajeerganj
Usawan

169.
170.
171.
172.
173.
174.

[The Uttar Pradesh Municipalities, Notified Areas and Town Areas
(Alpakalik Vyavastha) Adhiniyam, 1994]

Jaithra
Sidhpura
Ikdo;

Lkhna
Phanphoond
Achalda

SI. No. Name of Town Area SI. No. Name of Town Area
175. Dibiapur 220. Kachaona-Patseni
176. Bidhuna 221. Kursath
177. Babarpur Ajitmal 222. Sumerpur
178. Atasoo 223. Sareela
179. Bakewar 224, Kharela
180. Kamal Gnaj 225. Kulpahar
181. Shamshabad 226. Kurara
182. Talgram 2217. Kohandu
183. Tirwaganj 228. Kabrai
184. Sikandarpur 229. Kerakat
185. Saurigh 230. Machlishahr
186. Samdhan 231. Mariyahum
187. Khaga 232. Jafarabad
188. Kishunpur 233. Kadaura
189. Koda Jhanabad 234. Madhogarh
190. Bahua 235. Kotra
191. Rudra Priayag 236. Rampur
192. Bahadurganj 237. Nadigaon
193. Syeedpur 238. umri
194. Dildar Nagar-Cum-Fatehpur Bazar 239. Arich
195. Sadat 240. Month
196. Jangipur 241. Ranipur
197. Babugarh 242. Jatra
198. Faridnagar 243. Baragaon
199. Nivari 244, Todifatehpur
200. Loni 245. Garotha
201. Patala 246. Bithoor
202. Dasna 247. Sikandra
203. Datra 248. Jhinjhak
204, Khargupur 249, Akbarpur
205. Mankapur 250. Roora
206. Pachperva 251. Shivali
207. Barhhalganj 252. Amrodha
208. Gola 253. Shiverajpur
200. Pipraich 254, Dhorhara
210. Sisvabazar 255. Khiri
211. Mundarabazar 256. Oial (Dhakva)
212, Anandnagar 257. Singahi Bhedaora
213. Pipiganj 258. Mailani

[Schedule 3]
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214. Nichloul 259. Barbal
215. Ghughali 260. Talbehat
216. Beniganj 261. Mahrauni
217. Madhoganj 262. Pali
218. Pali 263. Amethi
219. Gopamau 264. Gosainganj
[The Uttar Pradesh Municipalities, Notified Areas and Town Areas [Schedule 3]

(Alpakalik Vyavastha) Adhiniyam, 1994]

SI. No. Name of Town Area SI. No. Name of Town Area
265. Kakori 308. Kuchva
266. Malihabad 309. Dhudhadhi
267. Intonja 310. Kanth
268. Mahona 311. Kundarkee
269. Nagram 312. Bhojpur Dharampur
270. Bevar 313. Nairoli
271. Bhogaon 314. Umrikalan
272. Jasrana 315. Ujhari
273. Kuravali 316. Joya
274. Fariha 317. Gajraula
275. Kusmara 318. Bhimtal
276. Kisna 3109. Lalandhungee
2717. Ghiror 320. Sultanpur
277-A.  Jyoti Khuria 321. Lalkuwan
278. Baldeo 322. Dineshpur
279. Chhata 323. Mahuwakherganj
280. Frah 324. Kelakhera
281. Govardhan 325. Mahuwadabra
282. Gokul 326. Haripura
283. Radhakund 327. Manikpur
284. Raya 328. Pratapgahr city
285. Sadabad 329. Kunda
286. Sahpau 330. Patti
287. Sonkh 331. Katramidntganj
288. Barsana 332. Antu
289. Bajna 333. Bilsanda
290. Nandgaon 334. Nyoria Hussainpur
291. Chaomuhan 335. Guldiya Bhindara
291-A.  Mahavan 336. Barkhera
292. Lavar 337. Kalinagar
293. Aminagar-Sarai 338. Jhahanabad
294. Chhapraoli 330. Champawat
295. Khekra 340. Dharchula
296. Parikshtgarh 341. Didihat
297. Palavadas 342. Bacharavan
298. Agravalmandi 343. Dalmau
299. Sivalkhas 344. Mahrajganj
300. Bahsume 345. Sajon

301. Karnaval 345-A Lalganj
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302. Daurala 346. Parsadepur
303. Kethaor 347. Unchahar
304. Doghat 348. Kemiri
305. Tikri 349. Shahabad
306. Kharkhauda 350. Masvasi
307. Dhorawal 351. Ambhehta
[The Uttar Pradesh Municipalities, Notified Areas and Town Areas [Schedule 3]

(Alpakalik Vyavastha) Adhiniyam, 1994]

SI. No. Name of Town Area SI. No. Name of Town Area
352. Behat 381. Kursath
353. Sultanpur Chlikana 382. Haydrabad
354. Jhabarela 383. Bhighapur
355. Nanauta 384. Nyaotini
356. Landaura 385. Mohan
357. Rampur Maniharan 386. Rasulabad
358. Katra 387. Nawabganj
3509. Puwanya 388. Barkot
360. Kanthkamalnainpur 3809. Gauchar
361. Aalhaganj 390. Budhana
362. Khudaganj 391. Charthawal
363. Khutar 392. Jansath
364. Tambaur-Ahmdabad 393. Jalalabad
365. Paintepur 394, Jhijhana
366. Maholi 395. Meerapur
367. Sidhauli 396. Purkaji
368. Hargaon 397. Shahpur
369. Amethi 398. Sisauli
370. Koeripur 399. Thana-Bjawam
371. Dostpur 400. Onkarhedee
372. Kadipur 401. Gateepurwa
373. Musafirkhana 402. Oond
374. Bhagwant Nagar 403. Banat
375. Maurawna 404. Karhal
376. Purwa 405. Madarasa
377. Safipur 406. Gosaiganj
378. Fatehpur-Chaurasi 407. Beekapur
379. Uugau 408. Ashrafpur Kichaucha

380. Auras




